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also the apex bodies of these subsidiaries,
as it seems, are not really inclined to
place orders on MAMC. As a
result, the industry 1s unable to
make full utilization of its capacity.
As you are aware, the Government
of Iandia have had a clear formula-
tion for purchase and price preference
in respect of placement of orders from
one public sector to another public
sector, This policy is also not being
pursued in its real sprit.

I have already requested the Energy
Minister regarding placement of or-
dcrs for Madhuban Coal Washery under
SCCL on MAMC, because the order
amounting to Rs. 60 crores is being
placed on private/foreign firm though
MAMC was the lowest tenderer. 1
again like to mention that ths order
for coal handling plant for vindhyachal
Projcet under NIPC valued at
Rs. 30 crores, was initally
placed under a private scetor comany,
ignoring the claim and reasonable-
ness of MAMC ; and when MAMC
protested, the customer awarded the
contract to another public sector
unit, who has no expertise in this
field.

If this sort of a situation is
thrust upon MAMC , it will not only
effect the existance of MAMC.
adverscly, but will also
cause an ecrosion into the already
built-up infrastructure in this Durga-
pur belt, including the small scale
and ancillary innustries, as no further
industry has been set up by Govern-
ment of India in  this belt for the
last 20 years.

So, I urge upon the concerned
Minister to take approiate steps.

(xvii) Scarcity of Vanaspati in the
country
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{xviii) Demand fer an Exprui 'Traln
between Delhl and Sikar (Raja-
stan) vis Lobare,
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